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No. 2138] NEW DELHI, THURSDAY, MAY 15, 2025/VAISAKHA 25, 1947
qEF TREEH i ST A

7% faeef, 15 6, 2025

FT.3MT. 2188(3T).—F~= T TLHIL 7, TS TASTHN AT IH, 1956 (1956 FT 48) (o Ta# o
THET 3 ATETTHAT FgT AT &) T 1T 3F shl ITLTT (1) F Tel ST T T AT TLHE 6 & TAed
T TSN AT T SATEE=AT H&AT 1.3, 4433 T 10/10/2024, ST AT % TISTI, TETETIIT, AT
Il, gve 3, ITEe (i) § TehTira it T2 off, grer fagw w7 % 9eA7 forer # Ring Road & .91, 0 & {4
39.16 (T2AT) T o T TSTHN & HHIIT (FTSTHRLA / AT A T I, AT(R), AL, Tere < T=1T
& ToTT 39 ATEEEAT | IUTEE T =T ° AHEE 0 7 ST19 Fed & (0 e il S0 At ofF ;

ST ITH ATAAAT T AL I ATTHAH T 1T 3F =l UL (3) F e arig "20.11.2024 "
AT AT T A SRAT" T § TR fRAT T o
STeTeh FETH TTTErT<T 1 &7 3T % dgd 1A% AT 96 g% &, ore 9% fo=me 3 1 & i saer

T = T Rae fBFar @,

3201 G1/2025 @)
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T FqeAH ITTARTE 7 3 SATATHIH T 97T 39 i STLTT (1) F ATEL H, Feg 1T TERTE FI TN
fe & e;

qdA: A, el TLHIT, TAT ITIAFLT il Ioh RATE T T ST U2 ST I<h ATAHIH o0l &T<T 37
T ITLTT (1) BT T& ATRAT T TN Fd U, T TTTUT FIAT ¢ 196 Sh SAJAT § (AT I FT [di<h
TS o o0 379 33T ST =10
ST T, eI LT, S ATATAH AT 7T 3T AT ST (2) F SATHLOT § T HATIUT FAT § o
TH ATAGEAT o TSI § THTAF T, I AqqAT | A i aft fAeet & g grae areafeas s 8
Fea T g § Afgd gr Srus |
AL

g™ 57 % weAt et § 7 T2 & .. 0 & 136.71.39.16 (7eAT)  forg o &t ST areft se==r
Afed AT HLAAT ed fHawo|

TS 7 9 f{gR Srer & AT geAT
ahﬁ?ﬁ qaeTo gedT CLEIR I R el A R e e Raag
qeA (FFAT ) RFAT T A
1 2 3 4 5 6

1 1007 st (Fsfy)  ||fiese 0.0657629|[F4< wear
a9 wgar e
TEdT SATIET ATl
T ATALTLT Hgar
a7 foersh wgar
TETed Hgdl AT

ERIEED

1007

2 1008 st (R EiEl 0.0485633|[ea¥ TaTa f&=
EEELIRAREGIR)

IEEREIERSE
forar zafia
TreATrgr fEe

1008
3 1009 fishy (st T 0.0273169|[FFeTF = foar
TR T AT
1009

4 1010 st (Frsfi) Eikl 0.0485633|[FE= f= ar
gresrr forer foar
REEGERELCE]
1010
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1011

EEINESD)

0.0020235

g gaTe e ar
xfae e foar

1011
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EEINESD)

0.0303521
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[BEERIEKELTE
T LT Ot
ST FedT AT
ERIEEREICEIRAES
T STET FHTT
1012

783

st (Tt

0.038446

T[T ATET Al
TS ATET AT
ATAST ATHETT AT
MEECRICCREGI
S RIEE]

783

919

EEINESD)

0.0849858

=T AT T
WEIEESERELI
AT Ot TEeT "ET
919

951

BEIGESD)

0.0121408

SATAT o= a7 TSy
orer foar Twmefe
GEE:NETECIEED
AT AT Tt Al
EGIES

951

10

952

BEIGESD)

0.0273169

TrataeTer foe foar
T T TTHATT

952

11

953

EEINESD)

0.0232699

BEERPRIEEEI
TOdT %Y HEgar
953

12

954

EEINGESD)

0.0687981

farrea wear foar
STA e

954

13

956

o o
TR (TTHRTL)

0.0060704

g™ g fie
EE
956
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14

957

TR (AT

T

0.0080939

g 7w &
957

15

973

EEINESD)

EL

0.0030352

T 5 foar
CEpIRRTRE
973

16

979

EEINESD)

0.0364225

TS a7 qA1er a7
KIEGAEGIRLIR]
BEEIREEE
ERIGERTCICT
Tt S taeht 7=
ERIEED

979

17

982

EEIEESD)

0.0566572

sraerer THT foar
ECRRAGERIEE I
HEdl aTeg TAS T
TR AT AT HEAT

T STad Hgd!
EIRAGEFEIET]
ERIEED

982

18

983

EEINESD)

0.0020235

AT FHTL

983

19

984

EEINESD)

0.0495751

KCEREEIAEL]
REIE=LIRRRERIR]
BREIETERIEED
984

20

985

EEINESD)

0.0526103

ter e o

R EGC R IIET

985

21

986

EEINGESD)

0.0768919

J¥HE TgHe fuar
T TgHE ATET
ESEIRRESICIREEI]
qfters RSt
ST T TAT
T FAT fRET
986
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988

o o
TR (TLHRTL)

0.0101174

g g fie
EEl
988
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AT T ATH: YA

T T ATH; 9T

23 1

EEINESD)

E

0.0404695

UECEEE RN T ED
1

24 660/981

EEINESD)

E

0.0485633

e e foar
EIEEEIRERGE]
AT "R foaT gvs
TETE &
660/981

25 667

EEIEESD)

0.0080939

THTRTT THT
foraTerta =T foar
IERIEREES

667

26 671

EEINESD)

0.0020235

o< T foar
GIEERRIREERE]]
e R B I
e

671

27 701

EEIEESD)

0.0091056

TeTadl 29T It
UEERE TR
701

28 702

EEINESD)

0.0586807

AT FHTL AT

PHIL Aletlsn DHIL
o faere T
ST T
s foaT TrEsh
T FOTHLET
9T AT FrersaT
THT AR THTT
IUE FHAT A3

FHT T T
T =T

702

29 752

o o
TR (TTHRTL)

0.0040469

SIS 3TH o
752

30 757

EEINESD)

E

0.0161878

AT FATL A

FHTL HATST FHTT
T fade FA
TSR =T
EGIREETRE
A FHTL AT

FHTe foar fFam

THT TS FHIT
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T Hige oaT

FOHL 4T T
FIAT AT A

FHTC ATNE FTHL
IUE AT foar
MEREIEE
757

31 759 sy (fsft)  |[F 0.0050587|[ATT FHTT A=
FHTL AT THIT
IEEIBERIEERIES
ST TR
T foaT TS
SHT FOILL =TT
T FTeraT AT
T FAR ANIE
FHL IUX FATC
IECIESE G IR
759

Total 0.9712668

[®T. T. NHAI/PIU/Chhapra/PRR/Kan-Ram/LA/2023/3D]
g rHaET, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 15th May, 2025

S.0. 2188(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 4433 Dated:10/10/2024 , published in the Gazette of India, Extraordinary, Part 11, Section 3, Sub-section (ii)
issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to as
the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to the
said notification for building (widening/four-laning, etc.), maintenance, management and operation of Ring Road in the
stretch of land from Km. 0 to Km. 39.16 (Patna) in the district of PATNA in the state of BIHAR

And whereas the substance of the said notification has been published in “Times of India ” and “Aaj” both
dated 20.11.2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Ring Road in the stretch of
land from Km. 0 to Km. 39.16 (Patna) in the district of PATNA in the state of BIHAR

State: BIHAR |[District: PATNA
SI. No. |[Survey/Plot Number|| Type of Land (|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
1| 2 [ T | I 5 | 6

Taluk: Danapur -CUM -Khagaul

Village: Panapur

1 1007 Private Agriculture 0.0657629|[Vishundev mahto
Sudershan Mahto
Girijan mahto Jhopri
Maahto Wo laldhari
Mahto Wo Tilak
mahto Mahadev
Mahto Sakin
Hemanchak

1007

2 1008 Private Agriculture 0.0485633|[Mahender Pratap
Singh Pita Swargiya
Shivnath Singh
Rajeev Ranjan Pita
Swargiya
Satyanarayan Singh
1008

3 1009 Private Agriculture 0.0273169|[Ashok Ojha Pita
swargiya Ramishwer
Ojha

1009

4 1010 Private Agriculture 0.0485633|[Arvind Singh Wo
Dhananjay Singh Pita
Ramratan Singh

1010

5 1011 Private Agriculture 0.0020235|(Dhananjay Prasad
Singh Wo Arvind
Singh Pita Ramratan
Singh

1011

6 1012 Private Agriculture 0.0303521|[Panch kor Mahto Wo
Nankhu Mahto
Shivdayal mehto
Mosamat Mangri Pati
Judagi Mahto Sakin
hemanchak
Prabhawati Rai Pati
Arun Kumar

1012

7 783 Private (Raiyati)||Agriculture 0.038446|(Bashudev Yadav Wo
Shyamdev Yadav Wo
Laldev yafdav Wo
ramdev Yadav Pita
Raktu Yadav

783

8 919 Private Agroiculture 0.0849858|[Sumitra Kumari Pita
rajeev ranjan Chinta
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Devi Pati Dasrath
Saha
919

951

Private

Agriculture

0.0121408

Jwala Singh Wo Raju
Singh Pita Ramashish
Singh Sakin
Hemanchak Sunena
Devi Pati Mahesh
Prasad

951

10

952

Private

Agriculture

0.0273169

Ramvilash Singh Pita
Swargiya
Ramnarayan Singh
952

11

953

Private

Agriculture

0.0232699

Ram Jay paal Mahto
Pita Pheran Mahto
953

12

954

Private

Agriculture

0.0687981

Vishnudev Mahto
Pita Doman mahto
954

13

956

Government

Agriculture

0.0060704

Bihar Sarkar Pind
Bandh
956

14

957

Government

Agriculture

0.0080939

Bihar Sarkar Pain
957

15

973

Private

Agriculture

0.0030352

Ramratan Singh Pita
Devnath Singh
973

16

979

Private

Agriculture

0.0364225

ramnath Wo manish
Wo Lalan Pita
Swargiya Ramjee
Singh Wo Dayanand
Singh Wo Swargiya
chandrika Singh
Hemanchak

979

17

982

Private

Agriculture

0.0566572

Awdhesh Kumar pita
Budhan Singh
Ramsuran mahto Bald
Ramjeet Mahto Wo
Jhumak Mahto Bald
Jagdev Mahto Wo
ramchandra Sakin
hemanchak

982

18

983

Private

Agriculture

0.0020235

Sunil Kumar
983

19

984

Private

Agriculture

0.0495751

mahender Pratap
Singh Pita Swargiya
Shivnath Singh Sakin
hemanchak

984

20

985

Private

Agriculture

0.0526103

Sunil Kumar Pita
Ramratan Singh
Sakin hemanchak
985
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21 986

Private

Agriculture

0.0768919

Arasad Ahamad Pita
Saiyad Ahamad
ansari Rijban Rijibi
Pita Muslim Rijini
Prabhawati Rai pati
Arun Kumar Sinha
986

22 988

Government

Agriculture

0.0101174

Bihar sarkar Pind
Bandh
988

Taluk: Punpun

Village: Newa

23 1

Private

Agriculture

0.0404695

Gairmajarua Malik
1

24 660/981

Private

Agriculture

0.0485633

Chandeshwer Singh
pita sahab jayada
Singh ravi Sankar Pita
harender Prasad

Singh

660/981

25 667

Private

Agriculture

0.0080939

Ramakant Sharma
Shivakant Shrma Pita
Vinod Singh

667

26 671

Private

Agriculture

0.0020235

Chandeshwer Singh
Pita Sahabjyada
Singh ravi shankar
Pita harender Prasad
Singh

671

27 701

Private

Agriculture

0.0091056

Satyawati Devi pati
Ranvijay Kumar
701

28 702

Private

Agriculture

0.0586807

Anand kumar manoj
Kumar alok kumar
pita Vinod kumar
Sarma radhikaraman
Sarma Pita ramjee
Sarma krishnmurari
Sarma Pita Koleshwer
Sarma nagender
Kumar Upender
Kumar virender
Kumar Pita Rajan
dhari Sarma

702

29 752

Government

Agriculture

0.0040469

Gairmajarua Aam
bandh
752

30 757

Private

Agriculture

0.0161878

Alok Kumar Anand
Kumar manoj kumar
Pita Vinod Kumar
radhikaraman Shrma
Pita ramjee Shrma
Goutam Kumar gopal
kumar Pita Nivass
Shrma Govind Kumar
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Pita Mohan Sharama
krishnmurari Shrma
Pita Koleshwer
Sharma Virender
Kumar nagender
Kumar Upender
Kumar Pita rajandhari
Shrma

757

31

759

Private

Agriculture

0.0050587

Alok Kumar Anand
Kumar manoj Kumar
Pita Vinod Kumar
Shrma Radhikaraman
Shrma Pita ramjee
Shrma krishnmurari
Shrma Pita
Koleshwer Shrma
Virender Kumar
nagender Kumar
upender Kumar Pita
Rajandhari Shrma
759

Total||

0.9712668||

[F. No. NHAI/PIU/Chhapra/PRR/Kan-Ram/LA/2023/3D]
SHAIKH AMINKHAN, Director
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